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"News   item   captioned      'Ordeal   of   

A.I. Passengers  at  Kuwait' 

*399. SHRI DHULESHWAR MEENA; 
Will the Minister of TOURISM AND 
CIVIL AVIATION be pleased to state; 

(a) whether Government's attention has 
been drawn to a news item which ap- 
peared  in  thg  Times  of India',  of   3rd 

December, 1983 captioned 'Ordeal 0f A. 
1. passengers at Kuwait' where in it has 
been stated that about one hundred Indian 
Passengers who left Bombay by an Air 
India flight for London on the 28th Oct- 
ober, 1983 had to spend 24 hours in the 
transit lounge 'at Kuwait airport on ac- 
count of unscheduled halt at the airport 
due to engine trouble thereby causing 
undue  hardship t0 them; 

(bi whether it is a fact that some for- 
eigners in this flight were given the tran- 
sit visas whereas the Indian passengers 
were denied this facility; and 

(c) if so, what are the details in this 
reg'jrd and what are the reasons for dis- 
crimination against the Indian passengers? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF TOURISM AND CIVIL 
AVIATION  (SHRI  ASHOK  GEHLOT): 
(a) Yes   Sir. 

(bi Passengers who were granted tran- 
sit visas and also those who were not 
permitted to leave the airport were of 
various nationalities including Indians and 
Europeans. 

(cl Air India flight AI 107 of 20th 
October, 1983 scheduled to operate on the 
route Bombay]Dubai|London|New York 
developed trouble in one of its engines 
after take off from Dubai. Tt was, di- 
verted t0 Kuwait, which is the nearest 
Airport. A relief aircraft was sent from 
Bombay to Kuwait, which operated to 
New York after a total delay of about 
24 hours in the scheduled service. Out 
of the 205 passengers only 130 passen- 
gers mainly comprising families and First 
Class, passengers were permitted by the 
Kuwaitee immigration authorities to 8° 
to hotels. Other passengers of various 
nationalities, hadt ^however, to stay Iat 
the airport since fne local immigration 
authorities did not permit them t0 pro- 
ceed to hotels despite effcts bv Air 
India -and our Embassey. There was no 
discrimination against the Indians as such. 
All arrangements, however, were m'ade by 
Air India to give necessary assistance to 
the passengers at the Airport. 


